SLP(Crl.)... 6481 OF 2001

| TEM No. 13 Court No. 4 SECTI ON 11

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.).../2001

(From the judgenent and order dated 03/05/2001 in CRLR 1023/93
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

S. K AGARWAL Petitioner (s)
VERSUS
MANQJ DALM A & ANR. Respondent (s)
( Wth Cl.MP. No 6481/2001 for for c/delay in refiling SLP )

W th
SLP(Crl.).../2001 (CrlMP.6502),SLP(Crl.).../2001(Crl.M P.6661)

Date : 28/ 09/2001 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR JUSTICE S.N. VARI AVA
For Petitioner (s) M. Dushyant Dave, Sr. Adv.

M. LK Bhushan, Adv.
Ms. Shiraz Contractor Patodi a, Adv.
M. Amaresh K. Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
........ L.......0.......T.......T.......T.......T.......T.......J
SP2
Del ay condoned.
| ssue notice.
. SP1

Hemal at ha (HK Bhati a)
Court Master



